PUNAJB VIDHAN SABHA SECRETARIAT
Starred Questions
TO BE ASKED AT THE MEETING OF THE PUNJAB VIDHAN SABHA TO BE HELD ON

Thursday, the 20" February 2020

Shifting of Ghanaur Police Station
*2518. Shri Madan Lal Jalalpur, MLL.A:- Will the Chief Minister be pleased to state whether there is any proposal under

consideration to shift Ghanaur Police Station situated alongside the bus stand to some other government owned

place; if not, the reasons therefor?

Bus fares under B.R.T.C. Project of Amritsar
*2397. Shri Sunil Dutti, M.L.A.:- Will the Finance Minister be pleased to state:-

a) whether it is a fact that 95 buses being plied by the government under B.R.T.C. Project in Amritsar are running in
loss due to exorbitant fares;
b) If the reply to part (a) above be in the affirmative, the steps being taken by the government to reduce the fares and

keep the project operational in public interest?

To Open Nursing College at Village Kairon
*2390. Sardar Harminder Singh Gill, M.L.A.:- Will the Medical Education and Research Minister be pleased to state

whether there is any proposal under consideration of the Government to open a Nursing College at village Kairon
belongs to former C.M. of Punjab keeping in view the availability of land for college and great demand for nursing
among the students of the area?

To complete the construction work of Dr.Bhim Rao Ambedkar Bhawan at S.A.S. Nagar Mohali
*2409. Shri Pawan Kumar Tinu, ML.L.A:- Will the Social Justice, Empowerment and Minorities Minister be pleased to
state whether it is a fact that construction work of Dr. Bhim Rao Ambedkar Bhawan at S.A.S. Nagar (Mohali) is
lying suspended; if so, the reasons therefor togetherwith the time by which Bhawan is likely to be made operational
after completion of its construction?

To constitute Animal Welfare Board
*2358. Sardar Kultar Singh Sandhwan, M.L.A:- Will the Animal Husbandry Minister be pleased to state:-

a) whether it is a fact that there is any provision to constitute Animal Welfare Board by including non-official
members in the Punjab for the welfare of the livestock breeder;
b) if reply to part (a) above be in affirmative then why these welfare Boards have not been constituted so far and who

is responsible for this;
c) the time by which the Animal Welfare Board is likely to be constituted by the Punjab Government?

Construction of Sports Stadium at Balachaur
%2460, Shri Darshan Lal, M.L.A:- Will the Sports Minister be pleased to state whether it is a fact that an announcement
was made to construct a Sports Stadium for Balachaur Constituency and 8 acres of land has been transferred by the
Gram Panchayat of village Sahiba of Balachaur Constituency in the name of Sports Department; if so, the time by
which construction of said stadium will be started?

To accomplish the work of Government I.T.I. Niari
#2357, Shri Dinesh Singh, M.L.A:- Will the Technical Education Minister be pleased to state the time as to when work
pertaining to Government LT.I. Niari, block Dharkalan, district Pathankot, for which tenders have already been
invited, is likely to be started and accomplished ?

To restore R.O. Systems in the villages of Abehar
#2466. Shri Arun Narang, ML.L.A.:- Will the Water Supply and Sanitation Minister be pleased to state number of such
villages in which R.O. System are lying out of order since long out of the various villages having R.O. Systems
installed in Abohar Constituency alongwith the time by which these are likely to be made operational?

~ Revival of Hindu Cooperative Bank
%2475, Shri Amit Vij, MLL.A:- Will the Cooperation Minister be pleased to state the time by which the decision for

Revival of Hindu Co-operative Bank is to be taken so that to protect the lifetime savings of almost 80,000 account
holders and approximately 22,000 paid account users savings can be saved? o

Regarding the division of Nihal Khera Kanungo circle of Tehsil Fazilka
#2369, Shri Nathu Ram, M.L.A:- Will the Revenue Minister be pleased to state:-

a) whether any proposal under consideration of the Government for dividing the Kanungo Circle Nihal Khera of
Tehsil Fazilka; if so, the reasons therefor;
b) whether the Government will consider to accord the status of Sub-Tehsil to Nihal Khera Kanungo Circle instead of
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- To open new hosmtal at Doraha ... .
*2488. Sardar Lakhvir SLgh, M L.A:- Will the Health and Family Welfare Mlmster be pleased 't6 'staté! whether it is a

fact that a new hospital had been sanctioned for Doraha in district Ludhiana if so, the present status of said proposal
along w1th the time by vyhlch 1t 1s hkely to be materialised? &

Repalr of bulldm_gs of Govemment%chools in Assembly Constltuency Bathmda Rural -
#2382. Smt. Rupinder Kaur Ruby, M.L.A:- W111 the Education Minister be pleased to state:-

a) -, the number of unsafe buildings of govemment ‘schools in Assembly Constituency Bathinda Rural;
by - whether there is any proposal to carry out repair of these buﬂdmgs and to construct new buildings keeping in view
the public interest? >

Loy .

To set up wood based Industry in Nawanshahar Constituency
%2373, Sh. Angad Singh, MLL A:- Will the Industries Minister be pleased to state that whether there is any proposal under
consideration of the Government to set up wood based industry at Nawanshahar Constituency of S.B.S. Nagar, so
that the consumption of popular could be increased due to its highly cultlvation at dtstmt S.B.8s Nagar; If so, the
details thereof?

To open Consumer Court at Pathankot
#2472, Shri Amit Vij, M.L.A:- Will the Food and Civil Supplies Minister be pleased to state the time by which the much
awaited demand for opening Consumer Court at Pathankot will be completed? '

Throwing of Garbage in ponds near Bhai Gurdas Ji pi_ace situated at Mansa
#2401. Sardar Nazar Singh Manshahia, M.L.A:- Will the Local Government Minister be pleased to state:-

a) whether it is a fact that filthy garbage and sullage water of sewerage of the city is being thrown illegally in Ponds
near Baba Bhai Gurdas Ji place situated in Mansa city;
b) if reply to part (a) above be in the affirmative, the action being taken by the department in this regard?

To open Government College in Garhshankar Constituency
#2378, Sardar Jai Krishan Singh, MLL.A:- Will the Higher Education Minister be pleased to state whether it is a fact that
there is no Government College in Garhshankar Constituency; if so, whether there is any pr oposal under
consideration of the Government to open Government College in Garhshankar Constituency?

To resume the discontinued P.R.T.C routes
%2514, Shri Madan Lal Jalalpur, M.L.A:- Will the Transport Minister be pleased to state whether there is any proposal
to restart the suspended routes of Pepsu Road Transport Corporation such as from Sector 17 Chandigarh to Ambala
via-Banur-Templa in near future?

Proposal of Amargarh Bye-Pass in Sangrur
2469, Sardar Surijit Singh Dhiman, M.L.A.:- Will the Public Works (B & R) Minister be pleased to state the details of

cost and proposal of Amargarh bye-pass in District Sangrur togetherwith the action taken by the government so far
in this direction?

Plying roadways buses in the villages of Ferozepur
#2578, Sardar Kulbir Singh Zira, M.L.A:- Will the Transport Minister be pleased to state -

aj whether the roadways bus being plied on Ferozepur-Mallanwala-Kaamalwala-Fatehgarh Sabhra-Harike route also;
b) whether the roadways bus being plied on Ferozepur- Khosa Dal Singh- Hardasa -Talwandi Bhai route;
c) if not, the time by which buses will be plied on the said routes?

To complete Construction work at Khuralgarh Sahib historical meditation place of Sri Guru Ravidas Ji
%2406. Shri Pawan Kumar Tinu, M.L.A:- Will the Cultural Affairs Minister be pleased to state the extent of construction
work completed by the Government on the project of Sri Guru Ravidas Memorial and Minar-E-Begampura at
historical meditation place of Sri Guru Ravidas Ji, Khuralgarh Sahib (nearby Garhshankar, district Hoshiarpur)
during last three years along with the present status of this project and the time by which the same will be

completed?
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